Dak Register on 01/06/2018

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Head)
Secti
Date on Act |Li
Diar | of No./Name of Source Particulars to |Na ion nk
y No. Recei | Document Received of documents |whic me | Ta |Fi
pt h ken | le
sent
REG. NOC TO
1977/ 01/06 |\ sH.RAJU,  ATPRY TOIME Ipg
2018 /2018 MEMBER (T) RECOGNITION A)
OF TREK
REQUEST FOR
ALLOTMENT
1978/ 01/06 | E)IXI\I/\l/ld'\DAH ar OF C(I)-IAMBER DR(
2018 /2018 MEMBER (T), WORK AND A)
WITHDRAWAL
OF EL
SH. APPLICATION
1979/ 01/06 NIL DEVENDER FOR ONE DAY DR(
2018 /2018 SINGH, EL A)
MEMBER (T)
SH. M.V.
1980/ |01/06 JOINING DR(
NIL RAVINDRAN,
2018 /2018 MEMBER (J) REPORT REG. A)
MS. ARCHANA APPLICATION
1981/ |01/06 NIL WADHWA FOR DR(
2018 /2018 MEMBER (’J) CANCELLATIO A)
N OF EL- REG.
SH. ANIL G.
1982/ |01/06 NIL SHAKKARWA |APPLICATION DR(
2018 /2018 R, MEMBER FOR CL A)
(T)
SH. ANIL
1983/ |01/06 NIL CHOUDHARY, \SIFI-II-ETDORI\'IA‘WAL DR(
2018 /2018 MEMBER 11/5/2018 A)
(9)(/C)
1984/ |01/06 APPLICATION |DR(
2018 2018 NI- SANJAL UDC - eqp g A)



1985/ |01/06
2018 /2018

1986/ |01/06
2018 /2018

1987/ |01/06
2018 /2018

1988/ |01/06
2018 /2018

1989/ |01/06
2018 /2018

1990/ |01/06
2018 /2018

1991/ |01/06
2018 /2018

NIL

NIL

DOCEI/DZU/INV/E/55/

2018

CESTAT/AHD/PER/53/

2014

CESTAT/AHD/PER/64/

2018

NIL

2(3)/PF/RKS/CESTAT/

ALLD/2017

SHRADDHA
MISHRA,
STENO. GR. Il

HIGH COURT,
NEW DELHI

ANIL
CHANDELA,
ASST.
DIRECTOR

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,
CESTAT,
AHMEDABAD

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,
CESTAT,
AHMEDABAD

RITESH SHAH,
ASSISTANT
MANAGER-
FIN

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H

REG. JOINING
REPORT
ALONGWITH
EL
APPLICATION
FROM 29/5/18
TO 30/5/18

W.P. (C)

11548/2016, C.M.

APPL.
45453/2016

SERVICE TAX
EVASION BY
M/S D P TOURS
& TRAVELS
REG.

RELIEVING
ORDER OF SH.
PARVEEN
SIHAG, LDC

FORWARDING
OF TRANSFER
REQUEST
APPLICATION
IN R/O MS.
VANDANA
BHANDAR,
COURT
MASTER,
CESTAT,
AHMEDABAD
REG.

SETTLEMENT
OF INVOICES

FORWARDING
OF JOINING
REPORT IN R/O
SH. ROHIT KR.
SHUKLA, ASST.

DR(

DR(
A)

DR(

DR(
A)

DR(

CT

CT



00 REGISTRAR

REG.
1992/ 01/06 |\ SH. L.P.PANT, ?CF;ELE'E’;QF?TZ DR(
2018 /2018 SR.P.S. e A)
ASSISTANT
REGISTRAR, CIVIL APPEAL
%gig/ ;leé(ig 13794/2018/SEC-XVII SUPREME  NO. 5742 OF )DR(J
COURTOF 2018
INDIA
ANNUAL
STATEMENT
OF GENERAL  Acco
1994/ 01/06 |\~ ﬁAEMGBAELFJeL(E’) PROVIDENT  unt
2018 /2018 RETD) FUND Secti
ACCOUNT on
2016-17 PAO
SURAT-REG.
PERMISSION
SH. C.J. FOR
;g?g/ ?21622 NIL MATHEW,  PRONOUNCEM PA
MEMBER (T) ENT/ISSUING
OF ORDERS
M.K.SINHA, INOTE REG.
;g?g’ ?21(;82 NIL AR, CUSTOM |PART HEARD R)R(
BRANCH MATTERS
ROHIT IMPLEMENTAT
KUMAR ION OF
1997/ 01/06 |18(1)/MISC/CESTAT/A SHUKLA, POSTING DR(
2018 /2018 ILD/2015-PARTII ASST. ORDER/OFFICE |A)
REGISTRAR/H (ORDER DATED
00 28/5/2018 REG.
T, INTIMATION
VISWAPRAKA REG. PART
1998/ 01/06 |\ SH. DEPUTY  HEARD DR(
2018 /2018 REGISTRAR, MATTERS AND A)
CESTAT, ISSUING OF
MUMBAI TOUR ORDER
T, FORWARDING
VISWAPRAKA (OF SERVICE
1999/ 01/06 DR(
2015 /2015 CESTAT/IMUM/SSI2018 SH, DEPUTY ~ BOOK OF SH. )

REGISTRAR, SANJIV
CESTAT, SRIVASTAVA,



2000/ 01/06
2018 /2018

2001/ 01/06
2018 /2018

2002/ 01/06
2018 /2018

2003/ 01/06
2018 /2018

2004/ 01/06
2018 /2018

2005/ |01/06
2018 /2018

2006/ 04/06
2018 /2018

NIL

NIL

01/CESTAT/BANG/VC

01/CESTAT/BANG/ISS

10039/2018/SEC-XVII

LTC/NON-

GAZ/CESTAT/MUM

37(1)/OUTSOURCING-
GROUP C/ CESTAT/

ALLD/ 2016

MUMBAI

DEPUTY
REGISTRAR
(DDO),
CESTAT,
MUMBAI

ASSISTANT
REGISTRAR,
CESTAT,
MUMBAI

SANTOSH
KUMAR
TIWARI, ASST.
REGISTRAR,
CESTAT,
BANGALORE

SANTOSH
KUMAR
TIWARI, ASST.
REGISTRAR,
CESTAT,
BANGALORE

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

T.
VISWAPRAKA
SH, DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

ROHIT
KUMAR
SHUKLA,
ASST.

MEMBER (T)
REG.

LPC OF SH. P.
DINESHA,
MEMBER (J)

WEEKLY
DESPATCH
ORDER
REPORT OF
JUDICIAL
ORDERS REG.

FORWARDING
OF JOINING

REPORT OF SH.

V.
CHANDRASEK
HAR, MTS

FORWARDING
OF PAY BILL
OF ARREARS
IN R/O MS.
INDIRA
SHIROORKAR,
STENO-III,
CESTAT,
BANGALORE
REG.

CIVIL APPEAL
NO. 4692 OF
2018

FORWARDING
OF LTC CLAIM
OF SH. S.K.
SHARMA, UDC
REG.

SUBMISSION
OF PROOF OF
SALARY
PAYMENT TO

DR(

DR(
A)

DR(

DR(

DR(J

DR(

DR(
A)



REGISTRAR/H OUTSOURCED

00 STAFF REG.
SH. M.V.
2007/ |04/06 JOINING DR(
NIL RAVINDRAN,
2018 /2018 VEMBER ) REPORTREG. A
INTIMATION
SH. PARMOD FOR SH. C.L.
2008/ 04/06 | KUMAR, PA  MAHAR, DR(
2018 /2018 TO HON. MEMBER (T) IS A)
MEMBER (T) |ON LEAVE-
REG.
PERMISSION
2009/ 04/06 | Fr;'uAl\wiﬁeNl TO LEAVE DR(
2018 /2018 MEMBER () STATIONON 1a)
18-19 JUNE 2018
2010/ 04/06 | SE'AARJIG\A( APPLICATION DR(
2018 /2018 vemBeR ) FORLDAYCL A)
SH.BIJAY  |DISPOSAL OF
58%’ ?24(;22 NIL KUMAR, STATEMENT R)R(
MEMBER (T) FOR MAY, 2018
STATEMENT
SHOWING THE
K.S. RAMESH, BREAKUP OF I
égigl ?24522 NIL HOO, CESTAT, CASES gff"’l"c
CHENNAI PENDING o
APPEALS FOR
MAY 2018
2013/ 04/06 | SH. RAJU, ﬁgELolgcgl\l\?sN DR(
2018 /2018 MEMBER (T) | ©” A)
ROHIT SUBMISSION
KUMAR OF PROOF OF
2014/ 05/06 gﬁg(JOPUC':I'/SSEUSI?rC:_:}}G- SHUKLA, SALARY DR(
2018 /2018 3 0D pots ASST. PAYMENTTO A)
REGISTRAR/H OUTSOURCED
00 STAFF REG.
NALINI DISPOSAL
3812/ ?25682 NIL SIVAKUMAR, STATEMENT R)R(
SRP.S FOR MAY,2018
2016/ 05/06 17(1)/MS/CESTAT/AL |ROHIT BENCHWISE —p

KUMAR DISPOSAL OF
2018 /2018 D/2015-16 SHUKLA. CASES DURING A



2017/ |05/06
2018 /2018

2018/ 05/06
2018 /2018

2019/ 05/06
2018 /2018

2020/ |05/06
2018 /2018

2021/ |05/06
2018 /2018

2022/ |05/06
2018 /2018

ASST.
REGISTRAR/H
00

ROHIT
KUMAR

36/(1)/MISC/JUDICIAL/ SHUKLA,

CESTAT/ALLD 2015

01/CESTAT/BANG/JU

DL

18(1)/MISC/CESTAT/A

LD/2015-PARTII

ASST.
REGISTRAR/H
6]0)

SANTOSH
KUMAR

TIWARI, ASST.

REGISTRAR,
CESTAT,
BANGALORE

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
00

R.KJHA,
UNDER

A-50050/92/2018-AD.IA SECRETARY

NIL

12026/1/2018-

AD.1C(CESTAT)PT.

TO THE GOVT.

OF INDIA

SUB
ASSISTANT
REGISTRAR,
HIGH COURT
AT MADRAS

S.
BHOWMICK,
UNDER
SECRETARY

TO THE GOVT.

OF INDIA

MAY 2018

PENDING OF
SINGLE
MEMBER
BENCH CASES
REG.

PENDENCY
POSITION FOR
SINGLE
MEMBER
CASES REG.

IMPLEMENTAT
ION OF
POSTING
ORDER/OFFICE
ORDER DTD.
28/5/2018- REG.

INDEPENDENC
E DAY FLAG
HOISTING
CEREMONY AT
RED FORT ON
15TH AUGUST,
2018- ISSUE OF
INVITATIONS-
REFERENCE
FROM THE
MINISTRY OF

DEFENCE- REG.

W.P. NO. 808 OF
2018 AN W.M.P.
NO. 974 OF 2018

OFFICE ORDER
REG.
NOMINATING
SH. ANIL
CHOUDHARY,
MEMBER (J) AS

DR(

DR(

DR(



2023/ |05/06
2018 /2018

2024/ 05/06
2018 /2018

2025/ |05/06
2018 /2018

2026/ 05/06
2018 /2018

2027/ |05/06
2018 /2018

2028/ 05/06
2018 /2018

2029/ 05/06
2018 /2018

19014/1/2018-
AD.1C(CESTAT)

19014/1/2018-
AD.1C(CESTAT)

E-30012/1/2018-HINDI-
4-DOR

E-30012/1/2018-HINDI-
4-DOR

E-30012/1/2018-HINDI-
4-DOR

E-12017/1/2018-HINDI-
4-DOR

E-12017/1/2018-HINDI-
4-DOR

S

B.HOWMICK,

UNDER

SECRETARY
TO THE GOVT.

OF INDIA

S

B.HOWMICK,

UNDER

SECRETARY
TO THE GOVT.

OF INDIA

JAGMOHAN

SINGH NEGI,

JOINT
DIRECTOR
(O.L)

JAGMOHAN

SINGH NEGI,

JOINT
DIRECTOR
(O.L)

JAGMOHAN

SINGH NEGI,

ASST.
DIRECTOR
(O.L)

DR. SATISH

CHANDRA, JT.

DIRECTOR
(O.L)

DR. SATISH

CHANDRA, JT.

HOD OF
CESTAT

TECHNICAL
RESIGNATION
OF MS. YAKSHI
JAISINGH
CHAUHAN
FROM THE
POST OF ASST.
REGISTRAR,
CESTAT- REG.

TECHNICAL
RESIGNATION
OF MS. YAKSHI
JAISINGH
CHAUHAN
FROM THE
POST OF ASST.
REGISTRAR,
CESTAT- REG.

ANNUAL
REPORT 2017-
18 REG.

ANNUAL
REPORT 2017-
18 REG.

ANNUAL
REPORT 2017-
18 REG.

HINDI BOOK
WRITING
SCHEME OF
CENTRAL
GOVT.
EMPLOYEE,
2018-19

HINDI BOOK
WRITING

DR(

DR(



2030/ |05/06
2018 /2018

2031/ |05/06 |CCCU(DZ)ADMN/22/2

2018 /2018

2032/ |05/06
2018 /2018

2033/ |05/06
2018 /2018

NIL

018

NIL

IV(16)CA/4/2013/PT.

DIRECTOR
(O.L)

D.M.
BHABHOR,
DEP.
SECRETARY
TO GOVT,,
LEGAL DEPT.,
GOVT. OF
GUJARAT

VINAY K.
SINGH,
ADDITIONAL
COMMISSION
ER, CCCU (D2)

DEPUTY
DIRECTOR,
SSC, CENTRAL
REGION

PEEYOSH
BHATI, JOINT
COMMISSION
ER

SCHEME OF
CENTRAL
GOVT.
EMPLOYEE,
2018-19

REG.
APPOINTMENT
OF MR. KABIR
HATHI,
ADVOCATE AS
A SPECIAL
COUNSEL

DR(
A)

RELIEVING

ORDER OF SH. |DR(
SANJIV A)
SRIVASTAVA

FINAL RESULT
OF
RECRUITMENT
TO THE POST
OF MULTI
TASKING
(NON-
TECHNICAL)
STAFF IN
DIFFERENT
STATES AND
UNION
TERRITORIES,
2016-
FORWARDING
OF DOSSIERS-
REG.

ORDER DATED
27/2/2017 OF

HON. HIGH

COURT OF
RAJASTHAN DR(
AT JODHPUR |A)
AGAINST

FINAL ORDER

NO.

ST/A/52270/2015

DR(
A)



2034/ 05/06
2018 /2018

2035/ |05/06
2018 /2018

2036/ 05/06
2018 /2018

2037/ |05/06
2018 /2018

2038/ 05/06
2018 /2018

2039/ 05/06
2018 /2018

CESTAT/MUM/SS/2018

NIL

[11(20)/ARC/CESTAT/M

C0O/30/2018

NIL

19(1)/COMP/CESTAT/
ALD/2015

14095/2018/SEC-XVII

T.
VISWAPRAKA
SH, DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

RAJIV
AGRAWAL,
ADDITIONAL
COMMISSION
ER (REVIEW),
CGST &
CENTRAL
EXCISE,
INDORE

NEERAYV KR.
MALLICK,
COMMISSION
ER, CGST &
CENTRAL
EXCISE,
INDORE

A.K. DIXIT,
CONSULTANT

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
6]0)

ASSISTANT
REGISTRAR,

-CU(DB)

FORWARDING
OF THE
SERVICE BOOK
OF SH. SANJIV
SRIVASTAVA,
HON. MEMBER
(T) REG.

CESTAT FINAL
ORDER NO.
50370/2018
DTD/ 04/1/2018
ISSUED IN R/O
APPEAL NO.
E/1989/2011
FILED BY M/S
MALWA
STRIPS PVT.
LTD., DEWAS
(M.P.) REG.

REPLY IN
APPEAL NO.
E/50903,2018-
EX(SM) FILED
BY M/S GAJRA
GEARS PVT.
LTD.

DIARY NO.
51105,2018-
APPEAL FILED
BY M/S
KHAJURAHO
MINERALS,
CHHATARPUR
(M.P.)

PURCHASE 05
KVA ONLINE
UPS WITH
BATTERIES
FOR CESTAT,
ALLAHABAD
REG.

CIVIL APPEAL
NO. 5617-5618

DR(
A)

DR(
A)

DR(

DR(
A)

DR(

DR(J
)



2040/ |05/06
2018 /2018

2041/ 05/06
2018 /2018

2042/ 05/06
2018 /2018

2043/ |05/06
2018 /2018

2044/ 05/06
2018 /2018

2045/ 06/06
2018 /2018

2046/ 06/06
2018 /2018

2047/ 06/06
2018 /2018

2048/ 06/06

986/17/SC/IXVII

3189/2018/SEC

CESTAT/MUM/STAT/2

016

NIL

NIL

04/CESTAT/HYD/YV/1

8

NIL

NIL

NIL

SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

T.
VISWAPRAKA
SH, DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

PARVEEN
KUMAR
KATARIA,
STENOGRAPH
ER

SH. ASHOK
JINDAL,
MEMBER (J)

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABAD

RITESH
MISHRA

SH. M.V.
RAVINDRAN,
M(J), HYD

SH. ASHOK

OF 2018

CIVIL APPEAL

NO. 5444,6090 & DR(J

10223-224 OF
2017

CIVIL APPEAL
NO. 3189 OF
2018

SUBMISSION
OF
STATEMENT
OF DISPOSAL
FOR MAY 2018

INTIMATION
REG.
ACCEPTANCE
OF TECHNICAL
RESIGNATION

REQUEST FOR
TOUR TO
CESTAT, NEW
DELHI

FORWARDING
OF JOINING
REPORT OF SH.
Y.
VEDAPRAKAS
H, STENO-II
REG.

QUERY
REGARDING
CGL 2016

HEADQUARTE
R LEAVE
PERMISSION
REG.

DISPOSAL

)

DR(J

Tech
nical

Offic
r

D

DR(

PA

DR(

DR(

DR(
A)

DR(



2018 /2018 JINDAL, M(J), [STATEMENT
CHANDIGARH FOR MAY, 2018

2049/ 06/06 SH. RAMESH |APPLICATION

NIL NAIR, FOR CASUAL
2018 /2018 MEMBER (J) LEAVE
PERMISSION
2050/ 06/06 | SK'?J',\;'A'?{NJAN' TO LEAVE
2018 /2018 VEMBER (1) STATIONON
18-19 JUNE 2018
SH. P.K.
2051/ 06/06 CHOUDHARY, REQUESTFOR
NIL ONE DAY CL
2018 /2018 M(J). ON oL e1s
KOLKATA 6.
SH. P.K.
2052/ (06/06 CHOUDHARY, RISPOSAL
NIL STATEMENT
2018 /2018 M(J), A g
KOLKATA ’
SH. M.M. DISPOSAL
ggig/ ?26(;22 NIL DAMODHAR, STATEMENT
MEMBER (T) [FOR MAY, 2018
MS. SULEKHA |DISPOSAL
ggig/ ?26(;22 NIL BEEVICS,  STATEMENT
MEMBER () FOR MAY, 2018
SR.PRIVATE | 2ISPOSAL
SECRETARY > ATEMENT
2055/ 06/06 |\ oM FOR MAY, IN
2018 /2018 ’ RIO SH. C.J.
CESTAT, MATHEW, M
MUMBAI ’
(M
2056/ 06/06 SH. JOINING
2018 /2018 M- DEVENDER  oepoRT
SINGH, M(T)
RELIEVING
P.K.NEELA  ORDER OF SH.
2057/ 06/06 | REDDY, SR.  KRIPA
2018 /2018 PS, CESTAT, SHANKER,
HYDERABAD |ASST.
REGISTRAR
SH. SKK. APPLICATION
2058/ 06/06 MOHANTY,  FOR 05 DAYS

2018 /2018 MEMBER(J) EL

2059/ |06/06 |NIL SH. DISPOSAL



2018 |/2018 DEVENDER  |STATEMENT |A)
SINGH, FOR MAY, 18
MEMBER (T)
2060/ 06/06 | SH. RAJU, EigUSAF’I_EC'AL DR(
2018 /2018 MEMBER (T) “220% A)
2061/ 06/06 | REDDY,SR. 0O <mma " DR(
2018 /2018 PS, CESTAT, o V- SUB8A  A)
HYDERABAD !
(T
REG.
SH. M.M.
2062/ 06/06 | oAMODHAR  WITHDRAWAL DR(
2018 /2018 vemBeR (1) OFEL A)
APPLICATION
éég'éTTAR'XL WRIT PETITION
2063/ (06106 oo oo orce el NO. 205 OF 2018 DR(
2018 /2018 UM REG.SH.V.  A)
NN SUBBA RAO
ASSISTANT  WRIT PETITION
REGISTRAR.  NO. 205 OF 2018
28%‘/ ?26(;(1)2 6815/2018/SEC-X SUPREME REG. SH. P. R)R(
COURTOF  |ANJANI
INDIA KUMAR
QEE'I?T/;% WRIT PETITION
2065/ |06/06 ' 2050F2018  DR(
2018 2018 B815/2018/SEC-X SUPREME REG.SH.CL. A
COURTOF &0 31
INDIA
QEE'I?T/;% WRIT PETITION
2066/ |06/06 ' 2050F2018  DR(
e e 6815/2018/SEC-X SUPREME SEG. SH_BUAY 1)
COURTOF  RE SH
INDIA
ASSISTANT  WRIT PETITION
REGISTRAR, 205 OF 2018
58%/ ?,fégg 6815/2018/SEC-X SUPREME REG. SH. R)R(
COURTOF  SANIIV
INDIA SRIVASTAVA
ASSISTANT  IPENDENCY
gg?g/ %gg CESTAT/CR/15 REGISTRAR, STATEMENT R)R(
CESTAT, OF SINGLE



2069/ 07/06
2018 /2018

2070/ |07/06
2018 /2018

2071/ 07/06
2018 /2018

2072/ |07/06
2018 /2018

2073/ |07/06
2018 /2018

2074/ 07/06
2018 /2018

2075/ |07/06
2018 /2018

2076/ 07/06
2018 /2018

2077/ |07/06
2018 /2018

2078/ 07/06
2018 /2018

HYDERABAD

SUNIL

NIL KUMAR, T.O.

ROHIT
KUMAR
36(1)/MISC/JUDICIAL/ SHUKLA,
CESTAT/ALD/2016 ASST.
REGISTRAR/H
0]0)

SH.
DEVENDER
SINGH,

MEMBER (T)

SH.
DEVENDER
SINGH,

MEMBER (T)

SH.CJ
NIL MATHEW,
MEMBER (T)

SH. ASHOK
NIL JINDAL,
MEMBER (J)

NIL

NIL

S.R.MOKAL,
MS/DM/2018/CESTAT SPS TO
MEMBER (J)

K.S. RAMESH,
NIL HOO, CESTAT,
CHENNAI

SH. P.
NIL DINESHA,
MEMBER (J)

SH. M. M.
NIL DAMODHAR,
MEMBER (T)

MEMBER
APPEALS AS
ON 31/5/2018

DISPOSAL
STATEMENT PA
FOR MAY 18

NOTICE REG.
NON
AVAILABILITY
OF DIVISION
BENCH FROM
11/6/18 TO
15/6/18

JOINING DR(
REPORT A)

DISPOSAL
STATEMENT
FOR MAY 18

APPLICATION |DR(
FOR1DAYCL A)

REQUEST FOR

TOUR TO 25(
CESTAT DELHI
DISPOSAL
STATEMENT

FOR MAY 18 IN DR(
R/OHON.DR. A)

D.M. MISRA,
MEMBER (J)
DISPOSAL
STATEMENT R)R(
FOR MAY 18
DISPOSAL
STATEMENT R)R(
FOR MAY 18
APPLICATION

FOR DR(

CANCELLATIO |A)
N OF EL AND



2079/ 07/06
2018 /2018

2080/ 07/06
2018 /2018

2081/ 08/06
2018 /2018

2082/ 08/06
2018 /2018

2083/ 08/06
2018 /2018

2084/ 08/06
2018 /2018

2085/ |08/06
2018 /2018

2086/ 08/06
2018 /2018

2087/ 08/06
2018 /2018

NIL

NIL

NIL

A-50050/3/2014-AD.IC
(CESTAT)

NIL

21/CESTAT/HYD/M-
STAT/15

64/PERSN/CESTAT/KO
L/2018

NIL

A.50050.94.2018-
AD.IC(CESTAT)

P.K.NEELA
REDDY, SR.

PS., CESTAT,
HYDERABAD

SH. M.M.

DAMODHAR,
MEMBER (T)

BIMAL JULKA,
INFORMATIO

N

COMMISSION

ER
S

B.HOWMICK,

UNDER

SECRETARY
TO THE GOVT.

OF INDIA

SH. P.
DINESHA,
MEMBER (J)

ASSISTANT

REGISTRAR,

CESTAT,

HYDERABAD
T.K. SARKAR,

DY.

REGISTRAR,

CESTAT,
KOLKATA

MANAS KR.

SINHA, ASST.
REGISTRAR,

CESTAT,
MUMBAI

S

B.HOWMICK,

ALLOTMENT
OF CHAMBER

WORK

FORWARDING

OF CL

APPLICATION

OF SH. M.V.

RAVINDRAN,

MEMBER (J)

CANCELLATIO
N OF EL FROM

18/6/18 TO
22/6/18

APPEAL NO.
CIC/CBECE/A/2
017/185813-BJ-

FINAL

RENEWAL OF

LEASE FOR
CESTAT,

HYDERABAD-

REG.

STATION
LEAVE

PERMISSION

MONTHLY

STATEMENT
FOR MAY-2018

JOINING
REPORT OF

MISS POOJA
KUMARI-REG.

DISPOSAL OF
DD NO. 675284
DTD. 09/4/2018

WORTH RS.
99,85,000/-

GRIEVANCES

DATED

DR(
A)

DR(
A)

DR(
A)

DR(
A)

Tech
nical
Offic

DR(
A)



2088/ 08/06

2018 2018 L

2089/ 08/06 |A.50050.88.2018-
2018 /2018 AD.IC(CESTAT)

2090/ |08/06 |A-50050/85/2018-
2018 /2018 |AD.IC(CESTAT)

2091/ 08/06

2018 2018 I

2092/ [08/06 |A-11(1)

UNDER
SECRETARY
TO THE GOVT.
OF INDIA

ASSISTANT/D
EPUTY
REGISTRAR,
CESTAT,
MUMBAI

S.
BHOWMICK,
UNDER
SECRETARY
TO THE GOVT.
OF INDIA

S.
BHOWMICK,
UNDER
SECRETARY
TO THE GOVT.
OF INDIA

REGIONAL
DIRECTOR,
SSC, SR

K.S. RAMESH,

04/1/2018 AND
03/2/2018 FROM
SH. MATHEW
JOHN, RETIRED
MEMBER (T),
CESTAT- REG.

WEEKLY
DESPATCH

ORDER DR(
REPORTOF  A)
JUDICIAL

ORDERS REG.

GRIEVANCE
DATED

06/4/2018 FROM

SH. G. DR(
SANKARAN, |A)
RETIRED
PRESIDENT,
CESTAT- REG.

UPGRADING

OF SENIOR
PRIVATE
SECRETARY
POSTS TO

SENIOR DR(
PRINCIPAL A)
SECRETARIES/
PRINCIPAL
PRIVATE
SECRETARIES
REG.

MTS IN
DIFFERENT
STATES AND
UT EXAM,
2016-
FORWARDING
OF DOSSIER OF
SELECTED
CANDIDATE
FOR THE POST
OF MTS- REG.

FORWARDING DR(

DR(
A)



2018 /2018

2093/ 08/06
2018 /2018

2094/ 08/06
2018 /2018

2095/ 08/06
2018 /2018

2096/ 08/06
2018 /2018

2097/ 08/06
2018 /2018

2098/ 08/06
2018 /2018

2099/ 08/06
2018 /2018

2100/ 08/06
2018 /2018

VACANCIES/CHE/201 |HOO, CESTAT, OF DOSSIERS

6

NIL

NIL

7(STAT)CESTAT/CAL/
06/206

9996/2018/SEC-ELM

11425/2018/SEC-ELM

225551/2017/SEC-XVII

11981/2018/SEC-ELM

NIL

CHENNAI

MS. ARCHANA
WADHWA,
MEMBER (J)

K. S. RAMESH,
HOO, CESTAT,
CHENNAI

DEPUTY
REGISTRAR,
CESTAT,
KOLKATA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASS

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

HARBIR
SINGH,
ADVOCATE,
COUNSEL OF
M/S SHRI RAM

OF MTS
RECEIVED
FROM SSC, SR,
CHENNAI- REG.

REQUEST FOR
TOURTO
CESTAT, NEW
DELHI

STATEMENT
SHOWING THE
BREAK UP OF
CASES
PENDING
APPEALS FOR
MAY 2018

INSTITUTION,
DISPOSAL AND
PENDENCY
ETC FOR MAY
2018

CIVIL APPEAL
NO. 4762 OF
2018

CIVIL APPEAL
NO. 4761 OF
2018

CIVIL APPEAL
NO. 3805 OF
2018

APPLICATION
FOR
ADJOURNMEN
T OF HEARING
OF APPEAL

A)

Tech
nical
Offic

Tech
nical

Offic
er

DR(J

DR(J

DR(J

DR(



ARCADE
HARBIR

A @OPII;LICATION
2101/ 08/06 | ADVOCATE, "% DRQ
2018 /2018 COUNSEL OF )
T OF HEARING
mis SHRIRAM L O7 FEAR
ARCADE
MUKESH CWP NO. 12542
GUPTA, OF 2018 FILED
2102/ 08/06 |APPEAL NO. ASSTT. Ferreairel
2018 /2018 |E/60052/2016-EX (DB) REGISTRAR,
APPEAL NO.
CESTAT, E/60052/2016
CHANDIGARH
REG.
INSTALLATION
OF AIRTEL
JK.GOLAY, |LANDLINE
gégg/ /121(;22 NIL SPSTO HON. PHONE AT THE R)R(
PRESIDENT  RESIDENCE OF
HON. MEMBER
(J)/PRESIDENT
I/C
REQUEST OF
SH. C.J.
MATHEW,
MEMBER (T),
‘ CESTAT,
BHOWMICK, g"EUE'\}ﬂlBNAG' FOR
2104/ 11/06 |19011/7/2017-AD.IC  |UNDER oS oy DR
2018 /2018 (CESTAT) SECRETARY A)
TO THE GovT. |19 GO
OF INDIA ABROAD
(SOUTH
AFRICA &
OTHER
COUNTRIES)-
REG.
PERMISSION
2105/ 11/06 |\ 'C\;"S'P%CHNA TO VISIT DR(
2018 /2018 VEMBER o) SRILANKA _a)
AND BALI REG.
SH. P. APPLICATION
2106/ |11/06 DR(
e INIL DINESHA,  FORONEDAY

MEMBER (J) |CLWITH



2107/ |11/06
2018 /2018

2108/ |11/06
2018 /2018

2109/ 11/06
2018 /2018

2110/ |11/06
2018 /2018

2111/ |11/06
2018 /2018

2112/ |11/06
2018 /2018

2113/ |11/06
2018 /2018

2114/ 12/06
2018 /2018

NIL

NIL

NIL

A.50050/169/2017-
AD.IC

1/6/RK/PERS/2015/AD
MN

NIL

NIL

NIL

SH. P.
DINESHA,
MEMBER (J)

DEPUTY
REGISTRAR
(DDO),
CESTAT,
MUMBAI

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTAR/HO
@)

S.
BHOWMICK,
UNDER
SECRETARY
TO THE GOVT.
OF INDIA

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGARH

RITESH SHAH,
ASST.
MANAGER-
FIN

MANAS KR.
SINHA, ASST.
REGISTRAR,
CESTAT,
MUMBAI

SANTOSH
KUMAR
TIWARI, ASST.
REGISTRAR,

STATION
LEAVE
PERMISSION

REQUEST FOR
TOURTO
CESTAT,
BANGALURU

LPC OF SH.
RAMESH NAIR,
MEMBER (J)
AND SH. RAJU,
MEMBER (T)

SUBMISSION
OF PROOF OF
SALARY
PAYMENT TO
OUTSOURCED
STAFF REG.

CONDEMNATI
ON OF STAFF
CAR,
REPLACEMENT
THEREOF- REG.

FORWARDING
OF REVISED
APPLICATION
FOR LTC
ADVANCE

SETTLEMENT
OF OUR
INVOICES

DISPOSAL OF
DD NO. 675284
DTD. 09/04/2018
WORTH RS.
99,85,000

FORWARDING
OF ORDER FOR
HON. SH. P.
ANJANI

DR(
A)

DR(

DR(
A)

DR(



2115/ |12/06
2018 /2018

2116/ 12/06
2018 /2018

2117/ |12/06
2018 /2018

2118/ |12/06
2018 /2018

2119/ 12/06
2018 /2018

2120/ |12/06
2018 /2018

2121/ 12/06
2018 /2018

2122/ 12/06
2018 /2018

NIL

07(2)/RKV/UDC/CEST

AT/ALD/2015

36(1)/MISC/JUDICIAL/
CESTAT/ALD/2016

NIL

12026/8/2017-AD.IC

(CESTAT)

NIL

NIL

A-20(2)/PERS.
FILE/SC-
LDC/CHE/2016

CESTAT,
BANGALORE

C.K. JAIN,
COMMISSION
ER, CGST
COMMISSION
ERATE,
UDAIPUR

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
6]0)

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
00

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABAD

S.
BHOWMICK,
UNDER
SECRETARY
TO THE GOVT.
OF INDIA

MS. RACHNA
GUPTA,
MEMBER (J)

SH. ASHOK
JINDAL,
MEMBER (J)

K.S. RAMESH,
HOO, CESTAT,
CHENNAI

KUMAR,
MEMBER (T)-
REG.

REQUEST FOR
PROVIDING
CERTIFIED
COPIES OF
FINAL ORDER
RG.

OFFICE ORDER
REG.
RELIEVING OF
SH. RAKESH
KR. VERMA,
ubC

NOTICE REG.
NON
AVAILABILITY
OF DIVISION
BENCH FROM
11 TO 15 JUNE,
2018

INTIMATION

REG. LEAVE OF

HON. MEMBER
(J) SH. M.V.
RAVINDRAN

APPOINTMENT
TO THE POST
OF MEMBER
(T) IN CESTAT,
BANGALORE-
REG.

DISPOSAL
STATEMENT
OF MAY, 2018

REQUEST FOR
TOURTO
CESTAT, NEW
DELHI

RELIEVING
ORDER OF SH.
SACHIN

AR/E
Xcise

DR(
A)

DR(



2123/ |12/06
2018 /2018

2124/ 12/06
2018 /2018

2125/ |12/06
2018 /2018

2126/ 12/06
2018 /2018

2127/ |12/06
2018 /2018

2128/ |12/06
2018 /2018

2129/ 12/06
2018 /2018

2130/ 12/06
2018 /2018

36(1)/MISC/JUDICIAL/
CESTAT/ALD/2016

NIL

NIL

NIL

NIL

NIL

NIL

MS/DM/2018/CESTAT/
427

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
00

SH. P.
DINESHA,
MEMBER (J)

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABAD

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABAD

SH. P.
DINESHA,
MEMBER (J)

SH. P.
DINESHA,
MEMBER (J)

K.S. RAMESH,
HOO, CESTAT,
CHENNAI

S.R. MOKAL,
SPS TO
MEMBER(J),
CESTAT,
MUMBAI

CHAUDHARY,
LDC

COMPLETE
LIST OF
APPEAL CASES
PENDING
DURING THE
TENURE OF
HON. MEMBER
(J) SH. ANIL
CHOUDHARY-
REG.

STATION
LEAVE
PERMISSION

CL
APPLICATION
OF SH. M.V.
RAVINDRAN,
MEMBER (J)

RELIEVING
ORDER OF SH.
KRIPA
SHANKER,
ASST.
REGISTRAR

STATION
LEAVE
PERMISSION

DISPOSAL
STATEMENT
FOR MAY 18

DISPOSAL OF
STATEMENT
FOR MAY 2018
OF SH. V.
PADMANABHA
N, MEMBER (T)

DISPOSAL
STATEMENT
FOR MAY 18 IN
R/O HON. DR.
D.M. MISRA,

DR(J

DR(
A)

DR(



MEMBER (J)
SH. C.J.

2131/ 112/06 APPLICATION DR(
NIL MATHEW,
2018 /2018 VemBeR (1) FORLDAYCL A)
DISPOSAL
NALINI STATEMENT
2132/ 12/06 | SIVAKUMAR, FORJUNEIN  DR(
2018 /2018 SPS TO RIOSH.SK. A
MEMBER (T)  MOHANTY,
MEMBER (J)
DISPOSAL
SPS TO STATEMENT
2133/ 12006 |, MEMBER (T), FOR MAY, 18 IN DR(
2018 /2018 CESTAT, RIOSH.CJ. A
MUMBAI MATHEW,
MEMBER (T)
APPLICATION
NALINI FOR EL IN R/O
SL 1290 INIL SIVAKUMAR, SH.SK. R)R(
SPSTOM()  MOHANTY, M
)
T SUBMISSION
VISWAPRAKA 2
2135/ 12/06 CESTAT/MUMISTAT/2 SH,DEPUTY ~ OF _  — DR(
2018 /2018 016 REGISTRAR, A)
OF DISPOSAL
CESTAT, FOR MAY, 2018
MUMBAI ’
2136/ |12/06 APPLICATION |DR(
2018 /2018 NI SANJAL UDBC  eqp gl A)
‘ LEGAL NOTICE
BHOWMICK, | ¢f o g0
2137/ 12/06 |A-50050/105/2018-  UNDER e oN®Y DR(
2018 /2018 |AD.IC (CESTAT) SECRETARY &1 2Y N )
TO THE GOVT.
OF INDIA WOOLEN
MILLS- REG.
‘ O.A. NO.
S ounacx, S
2138/ |12/06 C.18017/3/2018- UNDER EroY ST DRy
2018 /2018 AD.1C(CESTAT) SECRETARY K A
ASST.
TOTHE GOVT. A0
OF INDIA :

CESTAT VS.



UNION OF
INDIA BEFORE
THE HON. CAT,
KOLKATA-
REG.

REQUISITION
FOR CERTIFIED
COMMISSION |COPY OF
33?2’ /122(;22 NIL ER, CGST, CESTAT FINAL PRI
EAST DELHI ORDER NO.
ST/A/52493-

52494/2017(DB)

FORWARDING
OF COPY OF
C-8(1)/HIGH COURT K. S. RAMESH, HC ORDER

234112/ /122(;22 CASE/S.GOPINATH- HOO, CESTAT. RECEIVED R)R(
MTS/2018 CHENNAI FROM SH. V.P.
SENGOTTUVEL
SPC
ALL INDIA
REPORTER, |FORWARDING
géﬁ/ /122(;(1)2 NIL CONGRESS  OF PRINTED )DR(J
NAGARP.O, BOOKS
NAGPUR
MADHU
MOHAN
2142/ 13/06 | DAMODHAR,
2018 /2018 MEMBER (T).
CESTAT,
CHENNAI
2143/ 13/06 | CPIO, CESTAT, 'UN,\TSESRO;TGIHT oA
2018 /2018 NEWDELHI ~ JrPER ™
HEMANT
SINDHWANI, 50 A vER FOR
AR, DEPUTY |\ 510 URNMEN
2144/ 13/06 | FINANCE OIS ARIC
2018 /2018 MANAGER. s
FIXED ON
NORTHERN 114612018
COALFIELDS
LTD
SH. ANIL APPLICATION
2145/ |13/06 DR(
e NIL CHOUDHARY, FOR AVAILING 2

MEMBER RH ON



2146/ 13/06
2018 /2018

2147/ |13/06
2018 /2018

2148/ 13/06
2018 /2018

2149/ |13/06
2018 /2018

2150/ |13/06
2018 /2018

2151/ |13/06
2018 /2018

2152/ 13/06
2018 /2018

10/10/2016-ND-11I

NIL

NIL

NIL

36(1)/MISC/JUDICIAL/
CESTAT/ALD/2015

A-20(2)/PERS.FILE/SC-

LDC/CHE/2016

11/CESTAT/CHENNAI/

2004

(J)/PRESIDENT
1/C

ASHISH
MOHAN,
UNDER
SECRETARY
(ND-111)

RAKESH
KUMAR, MTS

MADHU
MOHAN

DAMODHAR,
MEMBER (T)

SH. P.
DINESHA,
MEMBER (J)

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
00

K.S. RAMESH,
HOO, CESTAT,
CHENNAI

K.S. RAMESH,
HOO, CESTAT,
CHENNAI

15/06/2018

FORWARDING
OF DOSSIERS
OF SELECTED
CANDIDATES
FOR THE POST
OF MTS
EXAMINATION
, 2016
QUALIFIED
FOR DELHI
STATE-REG.

APPLICATION
FOR ONE DAY
EL WITH
JOINING
REPORT

CANCELLATIO
N OF EL WITH
REQUEST TO
ALLOT
CHAMBER
WORK

REQUEST FOR
TOURTO
CESTAT,
BANGALURU

REVISED
PENDING OF
SINGLE
MEMBER
BENCH CASES-
REG.

RELIEVING
ORDER OF SH.
SACHIN
CHAUDHARY,
LDC

LPC OF SH.
SACHIN
CHAUDHARY,
LDC-REG.

DR(

DR(

DR(
A)

DR(
A)

DR(
A)



2153/ |13/06
2018 /2018

2154/ |13/06
2018 /2018

2155/ |13/06
2018 /2018

2156/ |13/06
2018 /2018

2157/ |13/06
2018 /2018

19(1)/COMP/CESTAT/
ALD/2015

4(2)/PF/LKS.STENO-
II/CESTAT/ALLD/2017

NIL

A-50050/5/2018-VIG.

19011/7/2017-
AD.IC(CESTAT)

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
00

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
00

U.S. VERMA,
ASST.
REGISTRAR,
CESTAT,
AHMEDABAD

SUNIL KR.
MEENA,
UNDER
SECRETARY
(VIG.)

S.
BHOWMICK,
UNDER
SECRETARY
TO THE GOVT.
OF INDIA

PURCHASE 05
KVA ONLINE
UPS WITH
BATTERIES
FOR CESTAT
ALLAHABAD
REG.

FORWARDING
OF
APPLICATION
REG.
INTIMATION
OF PGDT
DIPLOMA IN
TRANSLATION
IN R/O SH.
LAVLESH KR.
SINGH, STENO-
Il REG.

DR(

DR(
A)

DISPOSAL
STATEMENTS
OF CESTAT
AHMEDABAD

DR(

SCRUTINY OF
AUDIT
REPORTS FOR
THE YEAR
2016-17 AND
2017-18 BY
CHIEF
VIGILANCE
OFFICERS- REF.
FROM CVC-
REG.

REQUEST OF

SH.

C.J.MATHEW,
MEMBER (T),
CESTAT, DR(
MUMBAIFOR A)
SEEKING
PERMISSION

TO GO

ABROAD

DR(



2158/ |14/06
2018 /2018

2159/ |14/06
2018 /2018

2160/ |15/06
2018 /2018

2161/ |15/06
2018 /2018

2162/ |15/06
2018 /2018

2163/ |15/06
2018 /2018

2164/ 15/06
2018 /2018

2165/ |15/06
2018 /2018

NIL

NIL

NIL

NIL

NIL

NIL

TOUR/CHD/M(J)

DOMINO/RELIST/CHD

(SOUTH

AFRICA &
OTHER
COUNTRIES)-
REG.
S. REVIEW OF
BHOWMICK, MECHANISM
UNDER TOENSURE  DR(
SECRETARY PROBITY A)
TO THE GOVT. AMONG GOVT.
OF INDIA SERVANTS
ok NeeLa  INTIMATION
REG. LEAVE OF
REDDY, SR. DR(
HON. MEMBER
PS, CESTAT, A)
HYDERABAD &) SH-M.V.
RAVINDRAN
T
JOINING
VISWAPRAKA | 0EPORT OF SH.
SH,DEPUTY ~ So1ORT & DR(
REGISTRAR, |- A)
KUMAR,
CESTAT, MEMBER (T)
MUMBAI
T JOINING
VISWAPRAKA | pEpORT OF SH.
SH,DEPUTY 3o 0XT & DR(
REGISTRAR, |- A)
KUMAR,
CESTAT, MEMBER (T)
MUMBAI
SH. P ANJANL \bp| ICATION DR
KUMAR, FOR EL A)
MEMBER T)
T
VISWAPRAKA MODIFICATION
SH.DEPUTY |OFROSTER  DR(
REGISTRAR, ORDER NO. 127 A)
CESTAT, OF 2018
MUMBAI
TOUR
?IF,\'I'DA:EOK REQUEST DR(
' DATED 03 JAN A)
MEMBER ()) -
KANHAIYA  [NOTE FOR DR(

LAL, SR. PSTO RELISTING

A)



2166/ 15/06
2018 /2018

2167/ |15/06
2018 /2018

2168/ 15/06
2018 /2018

2169/ |15/06
2018 /2018

2170/ |15/06
2018 /2018

2171/ |15/06
2018 /2018

2172/ 15/06
2018 /2018

NIL

NIL

NIL

PF/CESTAT/RR/2014

NIL

NIL

11428/2018/SEC-ELM

MEMBER (J)

SH. M.M.

DAMODHAR,
MEMBER (T)

AMIT SEJWAL,

LDC

VINOD BHAT,

DIRECTOR

T

VISWAPRAKA
SH, DEPUTY
REGISTRAR,

CESTAT,
MUMBAI

CENTRAL

ADMINISTRAT

IVE
TRIBUNAL,

BANGALORE

BENCH,

BANGALORE

DISTRICT

MAGISTRATE,
HIGH COURT,
CHATTISGAR
H, BILASPUR

ASSISTANT

REGISTRAR,

SUPREME
COURT OF
INDIA

THE CASE ON
TIME BARRED
STATION

LEAVE R)R(
PERMISSION

ONE DAY CL  |DR(

APPLICATION |A)

GRANT OF NOC
FOR
PERMANENT
ABSORPTION
OF SH. PANKAJ
KR. MALLICK
AS LIA AT
CESTAT,
BANGALORE

OFFICE ORDER
REG.
RELIEVING OF
SH. RAJIV
RANJAN AND
SH. MANOJ
KUMAR

DR(

DR(

MISC
APPLICATION
170/00230/2018
IN O.A. NO.
25/2009

DR(

ORIGINAL
RECORD OF
APPEAL NO.
E/2260/2008 SM
DECIDED BY
THE TRIBUNAL
VIDE ORDER
NO. A/902-
903/2010

DR(

CIVIL APPEAL
NO. 5034-36 OF )DR(J
2018



ASSISTANT
REGISTRAR, CIVIL APPEAL

gég/ /125522 11442/2018/SEC-ELM SUPREME NO. 5038 OF )DR(J
COURTOF 2018
INDIA
ASSISTANT
REGISTRAR, |CIVIL APPEAL
géig/ /125(;22 14076/2018/SEC-ELM  SUPREME NO. 5665 OF ;DR(J
COURTOF 2018
INDIA
ASSISTANT
REGISTRAR, |CIVIL APPEAL
gézg/ /125(;22 14095/2018/SEC-XVII ' SUPREME NO. 5617-5618 )DR(J
COURTOF  OF 2018
INDIA
T REPLY TO

V.ISWAPRAKA AUDIT PARA
2176/ |18/06 \CESTAT/MUM/VDB/20 SH, DEPUTY  REG.(FORWAR DR(

2018 /2018 17 REGISTRAR, |DING OF A)
CESTAT, SERVICE
MUMBAI BOOKS)
2177/ 18/06 |, SH. LP.PANT, JOINING DR(
2018 /2018 SR.P.S. REPORT A)
2178/ [18/06 | SH. LP.PANT, |APPLICATION |DR(
2018 /2018 SR. P.S. FOR1DAY CL A)
KRIPA FORWARDING
N SHANKER,  OF 7TH
2179/ |18/06 ASSISTANT ~ DOSSIEROF  DR(
2018 /2018 é}éé)lAZ’ACANC'ES/CH REGISTRAR, |MTS RECEIVED A)
CESTAT, FROM SSC. SR,
HYDERABAD CHENNAI- REG.
S.
BHOWMICK, EEESEENFAO"ROF
2180/ 18/06 | UNDER e DR(
2018 /2018 SECRETARY =oAL A)
TO THE GOVT. 17 -
OF INDIA :
ORDER SHEET
OF MS. Tech
2181/ 19/06 | CESTAT, ARCHANA nical
2018 /2018 CHENNAI WADHWA FOR Offic

PRONOUNCEM (er
ENT AT



2182/ |19/06
2018 /2018

2183/ |19/06
2018 /2018

2184/ 19/06
2018 /2018

2185/ |19/06
2018 /2018

2186/ 19/06
2018 /2018

2187/ |19/06
2018 /2018

2188/ |19/06
2018 /2018

2189/ 19/06
2018 /2018

19/PRE-CESTAT/2018-
93

4/2/CESTAT/JOSEPH-
SPS/ADMN/CHD-2018

NIL

NIL

NIL

NIL

NIL

NIL

SH. ANIL
CHOUDHARY,
MEMBER
(J)/HOD

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGARH

SH. V.
PADMANABH
AN, MEMBER

(M
SH.P. V.

SUBBA RAO,
MEMBER (T)

SH. M. M.
DAMODHAR,
MEMBER (T)

SH.P. V.
SUBBA RAO,
MEMBER (T)

SH. P. ANJANI
KUMAR,
MEMBER T)

SH. P. ANJANI
KUMAR,
MEMBER T)

CESTA, T
CHENNAI

REPRESENTATI
ON OF SH. P.
ANJANI
KUMAR,
MEMBER (T)

DR(
A)

REQUEST FOR
TRANSFER TO | DR(
CESTAT, A)
MUMBAI

REQUEST TO
CARRY OUT  DR(
PEST CONTROL A)
IN THE OFFICE

JOINING
REPORT

DR(
A)

STATION
LEAVE
PERMISSION

FORWARDING
OF COPY OF
PROSPECTUS
AND A LETTER
FROM THE
PRINCIPAL OF
COLLEGE TO
JOIN LLB
COURSE

INTIMATION
REG. JOINING
AT CESTAT,
MUMBAI ON 15
JUNE 2018(F/n)

TRANSFER TO
MUMBAI-
RETRANSFER DR(
TO A)
BANGALORE-

REG.

DR(
A)

DR(
A)

DR(
A)



2190/ |19/06
2018 /2018

2191/ |19/06 |CESTAT/AHD/ESTT/09

NIL

2018 /2018 /2016/205

2192/ 19/06
2018 /2018

2193/ |19/06
2018 /2018

2194/ 19/06
2018 /2018

1(101)/CESTAT/CHD/N
OTICE-2015/JUD

A-45(3)/MISC/HQ-
JUDICIAL/CHE/2016

A-45(1)/AR-
ADMN/VACANCIES/C
HE/2012

SH. P. ANJANI
KUMAR,
MEMBER (T)

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,
CESTAT,
AHMEDABAD

ASSISTANT
REGISTRAR,
CESTAT,
CHANDIGARH

K.S. RAMESH,
HOO, CESTAT,
CHENNAI

K.S. RAMESH,
HOO, CESTAT,
CHENNAI

REQUEST FOR
OFFICIAL
TOUR FROM
MUMBAI TO
BANGALORE

REQUIREMENT
OF TWO NEW
COMPUTERS
SET WITH
PRINTERS FOR
THE
CHAMBERS OF
HON. SH.
RAMESH NAIR,
MEMBER (J) &
HON. SH. RAJU,
MEMBER (T),
CESTAT,
AHMEDABAD-
REG.

NOTICE REG.
ADJOURNMEN
T OF ALL
MATTERS
LISTEN ON
13/06/2018

LIST OF
DECIDED
CASES
REPRESENTED
BY M/S V.
LAKSHMI
KUMARAN
AND
SRIDHARAN
LAW FIRM

FORWARDING
OF GRIEVANCE
REGISTRATION
NO.
DORVU/E/20180
0194 DATED
03/2/18 FILED
BY SH. G.
SANKARAN-

DR(

DR(

DR(
A)

DR(
A)

DR(
A)



2195/ |19/06
2018 /2018

2196/ 19/06
2018 /2018

2197/ |19/06
2018 /2018

2198/ 19/06
2018 /2018

2199/ 19/06
2018 /2018

2200/ |19/06
2018 /2018

2201/ |19/06
2018 /2018

2202/ |19/06
2018 /2018

E 12012/1/2014-
AD(HINDI-4)

CESTAT/MUM/CERA-
AUDIT/2018

NIL

NIL

NIL

NIL

S.51(MISC)-
04/2018ESTT.

NIL

DR. SATISH
CHANDRA, JT.
DIRECTOR
(O.L)

T.
VISWAPRAKA
SH, DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

ASSISTANT
REGISTRAR,
CESTAT,
MUMBAI

R. K. JAIN,
PRESIDENT,
EXCISE AND
CUSTOMS
BAR
ASSOCIATION

ASHOK
KUMAR, MTS

ALL INDIA
REPORTER
PVT.LTD,
CONGRESS
NAGAR,
NAGPUR

KHURSHID
REHAN, ASST.
COMMISSION
ER OF
CUSTOMS(P&
E)

SH. ANIL
CHOUDHARY,
MEMBER
(3)/HOD

REG.

REG. HINDI
TRAINING
29TH SESSION

REPLY TO
AUDIT PARA
REG.

WEEKLY
DESPATCH
ORDER
REPORT OF
JUDICIAL
ORDERS REG.

RTI
APPLICATION
NO.
RTI1/10612/18
DATED
30/05/2018

APPLICATION
FOR 2 DAYS CL

SUB NO.
105154(
FORWARDING
OF BOOK OF
ALL INDIA
REPORTER)

ESTB. ORDER
NO. 122/2018

APPLICATION
FOR CHANGE
OF RH
AVAILED TO
CL ON
15/06/2018

PA

DR(
A)

DR(
A)

DR(
A)

DR(
A)



2203/ 20/06

2018 /2018 NIL

2204/ 20/06

2018 /2018 NIL

2205/ 21/06

2018 2018 ML

2206/ 21/06

2018 2018 NI

2207/ |21/06 |A.50050/49/2018-
2018 /2018 |AD.IC(CESTAT)

2208/ 21/06 |11/2/2018-IFU (B &
2018 /2018 A)/EA

2209/ |21/06 /APPL/DLH/CUS/GEN/5
2018 /2018 9/2017

RAVIDUTT
SHARMA,
ACCOUNTANT

SH. AJAY
SHARMA,
MEMBER (J)

M.K. SINHA,
AR, CUSTOM
BRANCH

ANKIT
KUNDU

S.
BHOWMICK,
UNDER
SECRETARY
TO THE GOVT.
OF INDIA

UMESH KR.
AGARWAL,
UNDER
SECRETARY
TO THE
GOVT.OF
INDIA

COMMISSION
ER OF
CUSTOMS

APPLICATION
FORELWITH DR(
JOINING A)
REPORT

REQUEST FOR
EXTENSION OF PA
TOUR

REQUEST FOR
ROSTER ON PA
21/06/18

REQUEST FOR
EXTENSION IN | DR(
JOINING IN A)
CESTAT

REQUEST FOR
APPROVAL OF
ACQUIRING
ADDITIONAL
OFFICE SPACE
AND RENEWAL DR(
O LEASE AND A)
RENT
AGREEMENT

OF CESTAT,
BANGALORE

REG.

ALLOCATION
OF FUND
UNDER MAJOR
HEAD 7610-
LOANS TO
GOVT.
SERVANTS
(COMPUTER
ADVANCE),
UNDER GRANT
NO. 29- DEPT.
OF ECONOMIC
AFFAIRS FOR
FY 2018-19-
REG.

FINAL ORDER
NO.
C/A/51922/2016-

DR(
A)

DR(
A)



2210/ 21/06

2018 /2018 NIL

2211/ 21/06 1(10)LC-

2018 /2018 |IV/34/UIN/HC/2017-18

2212/ 21/06

2018 2018 NIk

2213/ 21/06 RAE & R SUIT NO.
2018 /2018 2030/2086 OF 2008

2214/ 21/06

2018 2018 ML

(APPEAL),
OFFICE OF
THE
COMMISSION
ER OF
CUSTOMS
(APPEALS)

CESTAT,
CHENNAI

K.S. YADAV,
ASST.
COMMISSION
ER (LEGAL),
CGST AND
CENTRAL
EXCISE,
UJJAIN

ASSISTANT
REGISTRAR,
CESTAT,
MUMBAI

T.
VISWAPRAKA
SH, DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

R.
RAVICHANDR

CU (DB) DATED
31/5/2016- REG.

INTERIM
ORDER NO.
21/2018 IN
APPEAL NO.
ST/511/2011-DB

NON RECEIPT
OF CESTAT

FINAL ORDER

NO. A/55321-
55348/2016-

CU(DB) DATED
25/11/2016 IN

CASE OF M/S
SUPERINTEND |DR(
ENT OF POLICE A)
UJJAIN

PERTAINING

TO THE
JURISDICTION

OF UJJAIN
COMMISSIONE
RATE, BHOPAL
ZONE

WEEKLY
DESPATCH

ORDER DR(
REPORT OF A)
JUDICIAL

ORDERS REG.

DR(
A)

RAE & R SUIT
NO. 2030/2086
OF 2008 REG.

DR(

DUPLICATE DR(
BILL COPY OF |A)



2215/ 21/06
2018 /2018

2216/ 21/06
2018 /2018

2217/ 21/06
2018 /2018

2218/ 21/06
2018 /2018

2219/ 21/06
2018 /2018

2220/ 21/06
2018 /2018

2221/ 21/06
2018 /2018

2222/ 21/06
2018 /2018

IV(16)CA/31/2008/575

IV(16)893/SHARP
BUSINESS/CESTAT/R
EV/GST EAST/2018-19

NIL

NIL

NIL

NIL

NIL

NIL

AN, MTS

RUCHITA V1],
ADDITIONAL
COMMISSION
ER

ASSISTANT
COMMISSION
ER(REVIEW),
CGST, DELHI
(EAST)

SH. P.
VENKATA
SUBBA RAO,
MEMBER (T)

BINEESH KR.
K.S., DEPUTY
REGISTRAR,
CESTAT, NEW
DELHI

SH.P. V.
SUBBA RAO,
MEMBER (T)

SH. ASHOK
JINDAL,
MEMBER (J)

SH.
DEVENDER
SINGH,

MEMBER (T)

SH. ASHOK
JINDAL,
MEMBER (J)

APOLLO
HOSPITAL

SUPPLY OF
FINAL ORDER
51800-
51808/2018
DATED
11/5/2018
PASSED IN THE
APPEAL NO

FORWARDING
OF CESTAT
FINAL ORDER
NO. 54384/2017
IN ST APPEAL
NO. 3509/2012

APPLICATION
FOR 2 DAYS CL

NO OBJECTION
TO THE
CIRCULAR

FORWARDING
OF
PROSPECTUS
FOR
PERMISSION
TO JOIN LLB
COURSE

REQUEST FOR
ONE DAY CL

APPLICATION
FOR ONE RH
AND STATION
LEAVE

REG.
IRREGULAR
RELEASE OF
MONTHLY

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)



FUND

INAUGRATION
ROHIT OF KENDRIYA
SADAN,
KUMAR ALLAHBAD
2223/ 27/06 |16(1)/ACCO & SHUKLA, AT DR(
2018 /2018 (GHICESTAT/ALD/2015 ASST. A)
SPACE FOR
REGISTRAR/H
ne CESTAT
ALLAHABAD
REG.
APPLICATION
ARCHANA, PA FOR LEAVE IN
2224l 2700 NI TO MEMBER  |R/O P. ANJANI R)R(
) KUMAR,
MEMBER (T)
CANCELLATIO
N OF SPECIAL
2225 27106 |\ SH.RAJU,  |CASUAL DR(
2018 /2018 MEMBER (T) LEAVEAND |A)
SANCTION 2
DAYS EL
SH. ANIL G.
2226/ 27106 |\ SHAKKARWA APPLICATION DR(
2018 /2018 R, MEMBER  FOR EL A)
(M
2227/ 27106 |\ Vo SIHA JoiniNG DR(
2018 /2018 VEMBER ()  REPORT A)
SH. P.K.
e, g, fEmacATON B8
MEMBER (J)
FILLED
2229/ 27106 YASWANT DR(
NIL ATTESTATION
2018 /2018 rRAPOOT  ATTH A)
CENTRAL  oonTEMPT
ADMINISTRAT
PETITION NO.
22307127106 1\, IVE 170/00036/2018 PR
2018 /2018 TRIBUNAL, A)
AL e INO.A NO.
N 170/00025/2009
sSSeTA CSTRCATE gy
2018 /2018 ' A)

CESTAT, RELINQUISH



2232/ 27/06
2018 /2018

2233/ 27/06
2018 /2018

2234/ 27/06
2018 /2018

2235/ 27/06
2018 /2018

2236/ 27/06
2018 /2018

2237/ 27/06
2018 /2018

NIL

NIL

NIL

NIL

NIL

16(1)/ACCO &
GHICESTAT/ALD/2015

BANGALORE OF CHARGE OF

SH. SANJIV
SRIVASTAVA,
MEMBER (T)

CMA YOGESH
CHOURASIA,
PARTNER, M/S
YOGESH
CHOURASIA &
ASSOCIATES

CMA YOGESH
CHOURASIA,
PARTNER, M/S
YOGESH
CHOURASIA &
ASSOCIATES

RITESH SHAH,
ASST.
MANAGER-
FIN

MS. RACHNA
GUPTA,
MEMBER (J)

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/H
6]0)

SH. P. ANJANI
KUMAR,
MEMBER (T)

APPLICATION
FOR EL FOR5
DAYS

REMOVAL OF
DEFECTS IN
THE CASE
BEARING
DIARY NO.
514932018,
515092018,
514922018

REMOVAL OF
DEFECTS IN
THE CASE
BEARING
DIARY NO.
514932018,
515092018,
514922018

SETTLEMENT
OF INVOICES

PROFORMA
FOR TAKING
PRIOR
PERMISSION
BY GOVT.
SERVANTS
FOR PRIVATE
VISITS
ABROAD

SPACE
ALLOTED TO
CESTAT
ALLAHABAD
IN GPOA
BUILDING i.e.
KENDRIYA
SADAN,

DR(

DR(

DR(

DR(



2238/ 27/06
2018 /2018

2239/ 27/06
2018 /2018

2240/ 27/06
2018 /2018

2241/ 27/06
2018 /2018

2242/ 27/06
2018 /2018

103/19/DR/2015

06/CCU/MISC

CORRES/DELHI/2018

103/01/DR/2014/PT-I

103/01/DR/2014/PT-I

1(101)/CESTAT/CHD/N

OTICE-2015/JUD

J.P. SINGH,
COMMISSION
ER
(AR)(ADMN),
CESTAT, NEW
DELHI

DEPUTY
COMMISSION
ER
(AR)(ADMN)

SANJAY JAIN,
DY.
COMMISSION
ER
(AR)(ADMN)

SANJAY JAIN,
DY.
COMMISSION
ER
(AR)(ADMN)

ASSISTANT
REGISTRAR,
CESTAT,

ALLAHABAD
REG.

FORWARDING
OF GRIEVANCE
REGISTRATION
NO.
PMOPG/D/2018/
0193013 DATED
25/5/2018 FILED
BY SH.
JOGINDER KR.
TALWAR NO.
CPGRAMS PG-
PORTAL REG.

TRANSFER OF
CESTAT FINAL
ORDERS
PERTAINING
TO THE
JURISDICTION
OF UJJAIN
COMMISSIONE
RATE, BHOPAL
ZONE

FORWARDING
OF JOINING
REPORT IN R/O
SMT.
TAMANNA
ALAM, DY.
COMMISSIONE
R (AR)-REG.

FORWARDING
OF JOINING
REPORT IN R/O
SH. VIVEK
PANDEY,
ADDL.
COMMISSIONE
R (AR)-REG.

NOTICE REG.
NON
AVAILABILITY

CHANDIGARH 25/06/2018 TO

DR(

DR(

DR(

DR(



2243/ 27/06
2018 /2018

2244/ 28/06
2018 /2018

2245/ 29/06
2018 /2018

NIL

404/CESTAT/M/2007

NIL

MANISH
SAHARAN,
COUNSEL FOR
THE
APPEALLANT
S

K. S. RAMESH,
SPS-ARIN
CHARGE,
CESTAT,
CHENNAI

SH. P.
DINESHA,
MEMBER (J)

29/06/2018

TO GET

CERTIFIED

COPY OF DR(
ORDER IN APL |A)
NO.

E/55893/2014

REFERENCE TO
LARGER
BENCH- REG.

PA

REQUEST TO
MODIFY TOUR
PERIOD FROM PA
23/07/2018 TO
27/07/2018



